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HIGH COURT OF DELHI 

RESULT OF DELHI HIGHER JUDICIAL SERVICE PRELIMINARY EXAMINATION - 2019 

DATED: 20.02.2020 

NOTICE 

Having qualified the Delhi Higher >judicial Service Preliminary E)(amination 2019 held on 
02.02.2020 as per the criteria applicable to General Category candidates, Mr. Chander Kirti Negi 
S/o Shri J.c. Negi [Roll no. 104200186] has been shortlisted for being provisionaly admited to Delhi 
Higher Judicial Service Main E)(amination (Written) subject to verification of his eligibility. 

NOTE: 

1. In view of the Note inserted in C~rrigendum i~sued on 17.01.2020, the c~ndidates belonging to 
ST category have not been given any rela)(ation in marks on account of being an ST Category 
candidate. However, such candidates being eligible to compete against the General vacancies, 
have been governed by the criteria applicable to the candidates of General Category in order to be 
shortlisted for the Mains E)(amination. 

2. Delhi Higher Judicial Service Main E)(amination (Written) - 2019 will be held on 14th and 15th 
March, 2020 and it would consist of four papers viz (1) General Knowledge and Language, (2) Law­
I, (3) Law - II & (4) Law - III. 

Sd/­
(MANOJ JAIN) 

REGISTRAR GENERAL 


